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(c) In 199041 and 1991-92 (uplo 31st 
Octoboi), salM tumovor has boon Rs. 66.63 
crorss and Rs. 2 1 ^  eronss raspactivaly.

(d) No dadskm has baan takan on now 
woiks to ba undar-takan thara.

(a) Ooas not aiisa. 

lE n o m

Oapoalts ki Branchaa of U.TJ. in 
Qoa

1375. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Win tha MHnistar of FI­
NANCE baplaasadtostitathatolalamount 
of daposlts iylns with tha brandias of tha 
UnltTiustoflndiainGoaforvarkMJsaehamas 
at tha and of aach of tha last thraa flnanew 
yaars?

THE MINISTER O F  STATE IN THE 
M INISTRY O F  FINANCE (SHRI 
RAMESHWAR THAKUR): Tha Goa branch 
ofNoa of Unit Trust of India commanoad Ms 
oparatkms from Jidy 20,1989. Tha aggra- 
gata aalas moblHsad undar various aehamas 
during 1989-90 and 1990-91 (July • Juna) 
wata Rs. 6.67 croras and fte. 12.75 aora 
raspactl/aly.

1376. SHRIK.H.MUNIYAPPA:WIUthe 
MinistarofCOMMERC baplaasadtostala:

(a) tha quantity of Copra importad dur­
ing aach of tha last t««o yaars;

(b) whathar Import of Copra Is stil cxNi- 
tinuing;

(c) whathar thara is a persistent de­
mand from oooonut growers not on import 
oopra;and

(d) if so, the action taken by tha Gov- 
ammanttharaon?

THE MINISTER OF STATE OF THE 
MINISTRY O F COMMERCE (SHRI P. 
CHIDAMBARAM): (a) to (d). In tamw of tha 
Import & Export Polkqr, 1990-93 (VoLI) im­
port of Copra is canaiisad through tha State 
Trading Corporatmn/Hindustan VagataWas 
Oils Corporatan, New Delhi. These agen- 
das have not made any impoit of Copra 
durinjtthe last two years. Beskles this, there 
is a limited proviskm for import of Copra 
against thaaxportol fatty arids/l'atty amhtas. 
As per the data available, some imports of 
tha item ware made during 1966-87,1987- 
88 and 1968-89. Datal of these imports are 
given in the enctosad statement


